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Civil Appeal No. 13364/2026

V.B. PRABHU                                        Appellant(s)

                                VERSUS

K.A. SENGOTTAIYAN & ORS.                          Respondent(s)

(FOR ADMISSION, IA No. 308212/2026 - EXEMPTION FROM FILING O.T. and
IA No. 308211/2026 - STAY APPLICATION)
 
Date : 14-10-2026 This matter was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE SANJAY KUMAR
         HON'BLE MR. JUSTICE SANJEEV SACHDEVA

For Appellant(s) : 
                   Mr. Gaurav Agrawal, Sr. Adv.
                   Mr. Siddhartha Iyer- 3384, AOR
                   Ms. Jaispriya Poply, Adv.
                   Mr. Aman Gupta, Adv.
                   Mr. R. Gunaalan, Adv.
                   Mr. Rajat Khattry, Adv.
                   Mr. Utkarsh Srivastava, Adv.                    
For Respondent(s) : 
                   Mr. Chander Uday Singh, Sr. Adv.
                   Ms. Charulata Chaudhary- 3035, AOR
                   Ms. Swati Mishra, Adv.
                   Mr. Vatanjeet Thakran, Adv.
                   Ms. Shaily Jain, Adv.
                   
                   Mr. Ravi Bharuka- 2877, AOR                   

         UPON hearing the counsel, the Court made the following
                             O R D E R

List before a Bench in which one of us, Sanjay Kumar, J., is

not a member.

(DEEPAK GUGLANI)                             (PREETI SAXENA)
DEPUTY REGISTRAR                         COURT MASTER (NSH)
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